FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF TIRUMALA VENKATESHWARA PAPER
AND BOARD PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor Tirumala Venkateshwara Paper and Board Private
Limited
2. | Date of incorporation of | 14 November 2005
corporate debtor
3. | Authority under which corporate | ROC, Hyderabad
debtor is  incorporated /
registered
4. | Corporate Identity No. / Eimited | U21012TG2005PTC048035
Liability 1dentifieation—Ne. of
corporate debtor
5. | Address of the registered office | Registered Office address :
and principal office (if any) of
corporate debtor 202 H.No.5-4-187/3 & 4-10 N/R, Neckless Road, Karbala
Maidan, Mahatma Gandhi Road, Hyderabad, Secunderabad,
Telangana, India, 500003.
6. | Insolvency commencement date | 06 October 2026 (NCLT, Hyderabad Bench passed order
in respect of corporate debtor dated 06 October 2026, RCP No0.06/2026 in CP (IB) No.
160/9/HDB/2020 under Section 9 of IBC, 2016.)
7. | Estimated date of closure of | 04 April 2027
insolvency resolution process
8. | Name and registration number of | Mahadev Tirunagari
the insolvency professional | IBBI/IPA-002/IP-N00320/2017-2018/10925
acting as interim resolution
professional
9. | Address and e-mail of the | Flat No. 406 & 407, 4th Floor, MGR Estates, Dwarakapuri
interim resolution professional, | Colony, Punjagutta, Hyderabad, Telangana — 500082
as registered with the Board e-mail : mahadev.pcs@gmail.com
10. | Address and e-mail to be used | Flat No. 406 & 407, 4th Floor, MGR Estates, Dwarakapuri
for correspondence with the | Colony, Punjagutta, Hyderabad, Telangana — 500082
interim resolution professional E-mail: cirp.tirumalavenkateshwarapbpl@gmail.com
11. | Last date for submission of | 20 October 2026
claims
12. | Classes of creditors, if any, | NIL
under clause (b) of sub-section
(6A) of section 21, ascertained
by the interim resolution
professional
13. | Names of Insolvency | Not Applicable
Professionals identified to act as
Authorised Representative of
creditors in a class (Three names
for each class)
14. (a) Relevant Forms and Web link: https://www.ibbi.gov.in/home/downloads

(b) Details of authorized
representatives are
available at:

Physical Address:
Corporate Debtor Address:
202, H.No.5-4-187/3 & 4-10 N/R, Neckless Road, Karbala

Maidan, Mahatma Gandhi Road, Hyderabad, Secunderabad,
Telangana, India, 500003.




IRP address:
Flat No. 406 & 407, 4th Floor, MGR Estates, Dwarakapudi
Colony, Punjagutta, Hyderabad, Telangana — 500082

Notice is hereby given that the Hon’ble National Company Law Tribunal, Hyderabad Bench
has ordered the commencement of a Corporate Insolvency Resolution Process of Tirumala
Venkateshwara Paper and Board Private Limited on 06 October 2026 (NCLT, Hyderabad
Bench passed order dated 06 October 2026, vide RCP No.06/2026 in CP (IB) No.
160/9/HDB/2020 under Section 9 of IBC, 2016.)

The creditors of Tirumala Venkateshwara Paper and Board Private Limited, are hereby called
upon to submit their claims with proof on or before 20 October 2026 to the Interim
Resolution Professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Mahadev Tirunagari
Interim Resolution Professional

Date: 08 October 2026 Reg.No. IBBI/IPA-002/TIP-N00320/2017-2018/10925
Place: Hyderabad AFA is Valid upto 31 December 2026.
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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
TIRUMALA VENKATESHWARA PAPER AND BOARD PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor [Tirumala Venkateshwara Paper and Board
Private Limited

ONLINE E — AUCTION SALE OF ASSETS

PHOENIX ARC LIMITED
Reg Office | Wallace Towers, Jrd Floos, 138740081, Crossing of Shar Road and Weslem Express Highway,
Wila Pare (B}, Mumbai-4000a7, Tel ; 022- 8452450, Fax ; 022- BT412311

CIN- UE7 150MH200TPLCTBEI0L; | Email ; mfo@phoenizarc.cain: | Website: wew phoenixars, cadn

In exercise of the powers under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Becurity Interest Act, 2002 (SARFAES| Act) read with Rules B & 9 of Security Interest (Enforcement) Rules, 2002
{RULES) and pursuant lo the possession of the secured assat of the barmvweslguarantorsmorlgagars mantioned

hereundes vesied with the Authorised Officer under ihe said SARFAES! Act and RULES for recovery of the secured debls,
thadulhorssd Officer has decided 1o sall tha secursd assels by auction =ale,

EQUITAS SMALL FINANCE BANK LTD

{Formerly Known As Equitas Finance Ltd}

Registered Office: No.769, Spencer Plaza,
4th Floor, Phase-ll, Anna Salai, Chennai, TN - 600 002

DEMAND NOTICE

=0 EEIE

1- il Simiml] Fimaiags Bank

NOTICE UNDER SECTION 13 (2) OF THE SARFAESI ACT, 2002

NOTICE is hereby given that the following borrower/s have availed loan from Equitas Housing Finance Limited (EHFL) / Equitas Finance

Ve - - Kotice i hareby givan to the public in general and fo the borowerguaranlorsimortgagors in particutar, that the unde 7 , . ; . .

g_' KSIE;E”E?}';jp;’rrj\};]?ghoégfrg:’;gzgggﬁ’{s %? A'O’\éo‘l’_lergbersogs gy o H-Dféﬁ:;? oG agl',;.. io Phoenéx ARC Lirited !:ﬁ;;ﬂfﬁ_.,m:n ! pmgniﬂ ARC 32._,6;; Limited) ilil.'-t-J!'l:El e Limited (EFL) / Equitas Small Finance Bank Ltd (ESFB). The said borrower/s had/have failed to pay Installments and their loan account
incor oryated Ireqistered P » riyceraba capacity as Trustee of Phoanix Trusl-FY26-13 [Phoene) | pursuant b assignment of dabit by Edehweiss ARC Limded in has been classified as Non-Performing Asset as per the guidelines issued by RBI. The details of the secured immovable propert/ties,

W [l 9 — favour of Phoenix ARC Limited (Formesly known as Phoanic ARC Pvi Lid) vade an Assignment Agreement dated loan and the amounts outstanding as on date payable by the borrower/s are mentioned below. The borrower(s) and the public in general

4. | Corporate Identity No. / Limited Liability [ U21012TG2005PTC048035 29.12,2025) will be s0id on “AS 15 WHERE |5, AS IS WHATEVER THERE IS AND WITHOUT RECOURSE BASIS"

are informed that the undersigned being the Authorized Officer, the secured creditor has initiated action against the following borrower(s)
under the provisions of the SARFAESI Act, 2002 and not to deal with the said property. on failure to repay the outstanding dues indicated
against their names within 60 (Sixty) days of this notice, the undersigned will exercise any one or more of the powers under sub-section
(4) of Section 13 of the SARFAESI Act, including power to take possession of the property/ies and sell the same.

Identification No. of corporate debtor
5. |Address of the registered office and
principal office (if any) of corporate

condition, by way of “online e-auction” for recovary of dues and lurlher interest. charpes and cosls elo, as delailed
balow in Berms of the provisions of SARFAES] Act read with Rules B & 9 of Security Interast (Enfercement) Rules,
2002} throaghwebsite biips sy bankesuctions.com 3s per the details given below!

Registered Office address : 202 H.No.5-4-
187/3 & 4-10 N/R, Neckless Road, Karbala

debtor Maidan, Mahatma Gandhi Road, Hyderabad, %Ham& af M/s .5ri Siva Sai College of Elementary Teacher, Represented by Aulhonsed Sgnalory, Reayyapala
Secunderabad, Telangana, India, 500003. |Borrower! Wilage, Rajam, Rajam Mandalam, Srikakokalam-532127 . . ..
6. |Insolvency commencement date in[06 October 2026 (NCLT, Hyderabad Bench |Co-Borrower! |M's Sri Siva Sai New Educational Society, Represented by Autharised Signatory, Rajayyapeta Vitage, Name of the Borrower(s)/ Demand Notice Description of Secured Asset
respect of corporate debtor passed order dated 06 October 2026, RCP Guarantors | |Rajam, Raam Mandalam, Srikakukalam-332127 Guarantor(s) / Name of the Branch) Date & Amount (Immovable Property)
: ’ ' Sio Chellagila Murall, Marithi g
N0.06/202§ in CP (IB) No. 160/9/HDB/2020 :‘:&tﬁ:&um' g?g:ff:r:‘agg?:?;ml Seshu Prasanna, Sio Cheliapilla Murall f'.EII'I.IU'IIf'-EIQEII' F'I:II'ILI;I.IlI valasa, 1. | Branch : LAL BAHADUR NAGAR 20-08-2026 All that piece and parce| ofOpen Plot No. 29, admeasuring
7. | Estimated date of cl f insol gzier?gggf;HQOleC,ZOm_) Mrs. Chedlapila Krishna Yamsi, Wio Mursi Chellaplla, Manlbnagar, PonuguliVialasa, Sakslulam-832127 LOAN No.: SELBNGR0428286/ and Amount | 144 Sq. Yards or its equivalent to 120.40 Sq. Mtrs., in Sy.
. r 7 ) .
et | Delails of | Assignor - Edahweiss ARC LimMed in Favour o Phoenio AR Limiid {Formerty known as Phoenix ARC Pt Lid 200002142415 Rs.17,23,880 | No. 426/0/1, Situated at Koyyalagudem Hio. Devalamma
1N (5) — bor o Tra (afedev ™ , Assignment | Trus!- Phoent: Trust FY 26-13. Date of Assignment - 28-12.2025 BORROWER NAME : Nagaram village, Choutuppal Revenue Mandal, Under
[ name and TegisTaion numner o1 te) ranacey irnagar Amount due a5 per SARFAESI Notice dated of Rs. §9,91,999)-{Rupees Sixty Nine Lakhs Ninety One Thousand Nine Mr.KodiAshok Koyyalagudem Grama Panchayat, Yadadri Bhuvanagiri

insolvency professional acting as interim | IBBI/IPA-002/IP-N00320/2017-2018/10925

resolution professional
9. |Address and e-mail of the interim

resolution professional, as registered
with the Board

Co-borrowers:
Mrs.KodiDivya

District, Registration Sub-District: Choutuppal,
Registration District: Nalgonda, and bounded by:, North By
: Plot No. 28., South By : Plot No. 30., East By : 20' wide
Road., West By : 20' wide Road.

Sd/-Authorized Officer,
Equitas Small Finance Bank Ltd

{Hundred And Ninely Nine Only), due and payable as of 14,03.2022 fogether with further inferest and olher cost and
:,-: targes and expenses as mantoned in the Demand Wollce datad 14,03, 2022
| Description of Immowvabile Properties : Schedule'A'Property : Al that piece and parcel of the property bearing Plat
Moo 354, 385 358, 357, 358, in Sy Mo. 24i4 measumng 397.22 59 Yds, (O n1 Total Exient Ac 131 Cenls) al
Rajayyapala Vifage, Rajam Mandal Srikakulam Digtecl and bounded on East By: Plot No.359 West By: 16 Faol
| Comemon Road North By: 20 Fest Cormmon road South By: Executants Dry Land Schiedule 'B' Property ; Al that piece
and parcel af the prapery bearing Pled No, 303, 304, 305, 306, 307, in 3y No, 244, measuring 257,22 B4, Yds, (Ouf of
Todad Extend Ac 151 Cents) Sauated at Rajpyyanala Viage, Rajam Mandal, Srikakulam Distdct and bounded on East
By: Others Property West By: 20 Feet Common Road North By: 20 Feet Common Raad South By: Comemon Boad
Possession detalls

Flat No. 406 & 407, 4th Floor, MGR Estates,
Dwarakapuri Colony, Punjagutta, Hyderabad,
Telangana-500082

e-mail : mahadev.pcs@gmail.com

Flat No. 406 & 407, 4th Floor, MGR Estates,
Dwarakapuri Colony, Punjagutta, Hyderabad,
Telangana—-500082

Date: 09-10-2026
Place: Nalgonda

10.[ Address and e-mail to be used for
correspondence with the interim
resolution professional

E-mail: Fhoenix ARG has tﬂhep PI'-';'lsIEflI possession of the above-nemed propeny as per

cirp.tirumalavenkateshwarapbpl@gmail.com -, _ provisians of SRRFAESIACL 2062 an 23.01. 2024 EQU ITAs SMALL FI NANCE BAN K LTD
11| Last date for submission of claims 20 October 2026 Diate Time of Inspection of Property | On requessi _ — _ _ E EI E {Formerly Known As Equitas Finance Ltd}
12| Classes of creditors, if any, under clause | NIL Reserve Price Rs. 145,356,494/ (Rupees One Crore Forty Five Lakhs  Thirty Six thousand and 1:....1.. L S, Registered Office: No.769, Spencer Plaza,

Four Humdred &nd Ninaty Four Qndy)

Rs. 14.53,649.40/- (Rupees Fouresn Lakhs Fifty thres Thousand 3o hundred and
Forty Mine Fordy Paisa QOndy)

EMD Ramittance Details ;| Bank Accounl - "PHOENIX TRUST-FY268-13" Account No: B0459919808; Kodsk Mahindra
Bani Limitad, Branch: Kalina, Mumbat, IFSE Code: KKBRODMIG3

{incremantal Yalue R, 50,0000 {Rupees Fifty Thousand Only) & in such mulliples

{Last date for submission of EMD | 22-10-2026 [ Thursday) an arbefare casing of banking Hours

(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13 Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

4th Floor, Phase-ll, Anna Salai, Chennai, TN - 600 002

DEMAND NOTICE
NOTICE UNDER SECTION 13 (2) OF THE SARFAESI ACT, 2002

NOTICE is hereby given that the following borrower/s have availed loan from Equitas Housing Finance Limited (EHFL) / Equitas Finance
Limited (EFL) / Equitas Small Finance Bank Ltd (ESFB). The said borrower/s had/have failed to pay Installments and their loan account

i[Earnm Money Deposit

Not Applicable

14 (a)Relevant Forms and Web link: {Date & Time of E-Auction 23-10-2026 | Friday) batwean 12:00 noon 1o 1.00 pm has been classified as Non-Performing Asset as per the guidelines issued by RBI. The details of the secured immovable propert/ties,
(b)Details of authorized representatives f https://www.ibbi.gov.inhome/downloads I Link for Tender documents of the property : hitps-//phoenixars co.in7p=7581 loan and the amounts outstanding as on date payable by the borrower/s are mentioned below. The borrower(s) and the public in general
areavailable at: Physical Address: are informed that the undersigned being the Authorized Officer, the secured creditor has initiated action against the following borrower(s)

Terms and Condations of E-Augtion: 1. The Auclion Sale is being conducted by tha Authorised Offcer under the
provisions of SARFAES] Act whh the aid and throwgh e-guction. Auction Bidding shall be anly thraugh "Oaline Elecrenic
bade” through thewebsite hifps:fwww.hankeauctions com b5, C1 India Private Limited is the sanice provider b arangs
platiorrnfor e-auction. 2. Tha Awction i conducled as per the Terms and Conditons of the Bid Document and as per the
procedure 58d outtherain, For deteied ferms and condilions of the sale the bidders may pothrough the websie of Phoeni;,
wwrw.phoenixarc.coin and the links mentioned above as well as the website of the service pravider, Sl.
warw bankeauchions. comfor bid documents, the details of the secured assels put up for suction/ obisining the bid form,
3. Tha biddars may paricpate in the e-auclion quoling’ bidding from hes own officas! place of thair choica. Infemel

under the provisions of the SARFAESI Act, 2002 and not to deal with the said property. on failure to repay the outstanding dues indicated
against their names within 60 (Sixty) days of this notice, the undersigned will exercise any one or more of the powers under sub-section
(4) of Section 13 of the SARFAESI Act, including power to take possession of the property/ies and sell the same.

Corporate Debtor Address: 202, H.No.5-4-187/3
& 4-10 N/R, Neckless Road, Karbala Maidan,
Mahatma Gandhi Road, Hyderabad,
Secunderabad, Telangana, India, 500003.

IRP address: Flat No. 406 & 407, 4th Floor, MGR
Estates, Dwarakapuri Colony, Punjagutta,

Demand Notice
Date & Amount

Name of the Borrower(s)/ Description of Secured Asset

(Immovable Property)

No.| Guarantor(s) / Name of the Branch

Hyderabad, Telangana -500082 connectivity shall have to be aranged by each bidder himseffitself. The Authorised Officer’ Phoenix service provider shall 1. | Branch : NIZAMABAD 21-08-2026 | The Existing A.C.C. Roofed House With Bearing G.P.No.9-
Notice is hereby given that the Hon’ble National Company Law Tribunal, Hyderabad Bench has ;::ﬂh“i rﬂ;';?&:ﬁr;ﬁé g-'; ,EE;II%:E:J: gILIE: 1;F11H;5FL;EE;£E;;;HL?Q 'i;fh '::";;'l_ E%fﬁg;ﬂ'é’?f#'ﬂﬂs E i LOAN No.: 700010322728 and Amount | 10 |n Assessment No .1309, Admeasuring 80.22 Sq.Yards
ordered the commencement of a Corporate Insolvency Resolution Process of Tirumala ndia Private Limiled Contact Number +81.178-4305050/200 1202220952004 +91-BEREE8297  Email 10: BORROWER_NAME : Rs.4,28,275 | And Plainth Area 481.00 Sqr Fts Situated At Renjal, Renjal

Venkateshwara Paper and Board Private Limited on 06 October 2026 (NCLT, Hyderabad Bench
passed order dated 06 October 2026, vide RCP No0.06/2026 in CP (IB) No. 160/9/HDB/2020
under Section 9 of IBC, 2016.)

The creditors of Tirumala Venkateshwara Paper and Board Private Limited, are hereby called
upon to submit their claims with proof on or before 20 October 2026 to the Interim Resolution
Professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13to actas authorised representative of the class in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Mr/Mrs Boodida Swapna
Co-borrowers:
Mr/Mrs Boodida Sai Srujan

Mandal, Dist; Nizamabad, At T.S, Measurement :- Total Site
Area: 80.22 Sq.Yards And Plainth Area 481.00 Sqr Fts,
Extentsqft :- 721.98, Registrationdistrict :- Nizamabad,
Registrationoffice :- Bodhan, North By : House Of S.Ganga
Goud, South By : House Of Mohan, East By : 12'-0” Wide
Road, West By : House Of Ganga Goud

Sd/-Authorized Officer,
Equitas Small Finance Bank Ltd

suppori@bankeauctions.com. maharashiraiciindia.com 5 Bidders may also go through the websie of Phoeni,
warw phaenz, co.in for verifying the dedaids of the secuered assel put wp for abckon! obiaiing the bid form, 6. The &
Auetsan will ba conducted on e date and tme rmenioned besaln above, when he secuned aseet mantoned abave will ba
soid on "AS 15 WHERE 157 basis and “AS 15 WHAT IT I5° & “WITHOUT RECOURSE" condition. 7. All the intending
purchasers” ndders & redguired bo regesler b naaiin (he poabmentoned above as htlpa:wass Bankesuclions. com
and getusar D and passwiord free of cost b participate in the e-aucton on tha date and fime a5 mentioned aforesaid, §, For
parlicipaling in the e-auckan, intanding purchasers! bidders wil have ko subemid the delails of payment of refundable
Earnast Money Deposit of 10% of the Reserve Price.of the Sectsred asset slong with copies of the PANCARD, Bognd
Ressiubions in casa of Company and Address Proof as more pariculady described in Tender Document on ar befora tha
Last date for submission of EMD as mentioned above, Intending purchasersibidders are required b submit EMDs for the
propearty deladad herain abowe. 9, The progpactiveinlending bidder shall fumish an undertaking thal hafshald is not dis-
qualified as per provisions of Sec 29 (A} of inssivency and Bankrupicy Code, 2016 and fallune bo furmish such undenaiking
alongwith the KYC documents, shall sutomatically disqualify or hefshes bid will be rejectad, 10. The successiul purchasen
bicder shall depasit the 25% (inclushve of EMD) of hes! its offer for each of the lem by way of RTGSMNEFT o the account

Date: 09-10-2026
Place: Nizamabad

Mahadev Tirunagari

EQUITAS SMALL FINANCE BANK LTD

Interim ResolutiopProfessional menticned hereinabove on or before the dose of benking hours on the date of Auction menlicned abova or nod later than the i .
Place: 08 October 2026 Reg.No. IBBI/IPA-002/IP-N00320/204#72018/10925 nexl working day, which degosit shal have to be conflirmed by Phoent, faling which the sale wil be deemed to have been E a E {Formerly Known As Equitas Finance Ltd}
Date: Hyderabad AFA is Valid upto 31 December 2026. failed and the EMD of the said sucoessful purchasen bidder shal be forfefied. 11. The EMD of 84 other bidders who did nol

Registered Office: No.769, Spencer Plaza,
4th Floor, Phase-ll, Anna Salai, Chennai, TN - 600 002

DEMAND NOTICE
NOTICE UNDER SECTION 13 (2) OF THE SARFAESI ACT, 2002

NOTICE is hereby given that the following borrower/s have availed loan from Equitas Housing Finance Limited (EHFL) / Equitas
Finance Limited (EFL) / Equitas Small Finance Bank Ltd (ESFB). The said borrower/s had/have failed to pay Installments and their
loan account has been classified as Non-Performing Asset as per the guidelines issued by RBI. The details of the secured immovable
propert/ties, loan and the amounts outstanding as on date payable by the borrower/s are mentioned below. The borrower(s) and the
public in general are informed that the undersigned being the Authorized Officer, the secured creditor has initiated action against the
following borrower(s) under the provisions of the SARFAESI Act, 2002 and not to deal with the said property. on failure to repay the
outstanding dues indicated against their names within 60 (Sixty) days of this notice, the undersigned will exercise any one or more of
the powers under sub-section (4) of Section 13 of the SARFAESI Act, including power to take possession of the property/ies and sell
the same.

lqu.'nll Limiarh Fomard & Saime

stceeed in the e-aucton will be refunded by Phoenix within 5 working days of the chsure e-auclion. The EMD shall not
camyany interest 12, The balence amount of purchass considgeration shallbe payvabie by the successiul purchaser/ bidder
on ar bafore the fiteenth (15) day of confirmation of sale of the said secured asse! or such exlended paried as may be
agresd upon in writing, In casa of default, all amounts deposited il then shall be liable fo be forfesed. 13, Forinspadhion of
ina propertytisar mors micemaion, the prospecive idders My ontact M, Mahesh Makinikan Ms. Anizha Shinde! Mr Saniosh K
Pili at folowing email address mahesh miEiphoenixarc co.n’ anisha.shinde@phoenixarc.coin' saniosh pliiphoeninarc.coin/
dernaljor mw1-E|'IIUIEI.'I".-'EI B4HD1-BATIERE0GIV +01 J496008819/+37 TOBIGEA0TDImobike). 14, Al any stage of the auchon,
he Authorised Oifficer may acceptresctmadilyicancel ihe e-suction/bad! offer or post-pong the auciion without assigning
any reasan thereod and withowt any prior notice. 15 The successhul purchaserbidder shall basr any stalwory dues, axes,
*ﬁpwaﬂc starmng duty, repistration fees, elc. that lsrequirad & be paid in ceder fo gel the propéry convayedidelivesed in
his/hariits favour 25 per the applicabie law. 16. The payment of & stabutony/non statutory dues, taxkes, rates, asaessments,
charges, society dues. feos efc. owing H the proparty dising any lime, shall be the sola resgonsibidy of the successhul
bidder onhy. 17. The successiul purchaserbidder shal be solely responsibile for any cost / expenses | fees | changes elc,
payabls ko fhe sociebyany ofher auihority lowards the bransker af the nghts mits | bis | her favour, 18 The Borower
bloriganoe, who 2 lizble for the said outztanding dues, shall ireat ihis Sale Nolice a5 2 notice under Rule 8 Clause (5] of
fhe Securily interest [Enforcament] Rules; about the holding of the above-mentioned auction-sale. 19. The intending
bidders shak make their own independart enquines ragarding encumbrances, ke of securad assat pul on auction and

iy Registered Office: HDFC Bank House,
E_,{lm HDFC BANK Senapaii Bapat Marg, Lower Parel [West),

We understand your world | Mumbai - 400 013 and having one of ifs office as
Retail Portiolio Managerment at HOFC Bank Lig, 121 Floor, I-Think Techno Campus,
Kanjurmarg [Easth Mumbai — 200042,

SALE INTIMATION AND NOTICE FOR SALE OF
SECURITIES PLEDGED TO HDFC BEANK LTD.
The below mentioned Borrowsrs of HOFC Bank Lid. (the "Bank") are hereby nofified
regarding the sale of secunties pledged to the Bank; for availing credit facilities in the
natura of Loans/Overdrafi Against Sacurifies.
Due to persisient detaull by the Bomrowers inmaking repayment of the cutstanding duesas
par agreed loans | facilities terms, the below loan [ facdiies’ accounts are in delinguent

epaper.f'rnanc:iaﬁexpress.mm..

status or classified zs NPA MNon-Pedforming Asset). The Bank has issusd multiple notices / claims/rights/dues ffectng the secured assels, inchuding sfatutany duss, el prior b submitfing their Bid, The aucfion . . L.
G Tea Al B ',|'|E-\'1::E Borfowers ,ﬁu uding the final oo ativa ‘a0 l:-:hE Baloa advertisement does rot constitute and will not constilute any commitment or any rapresentation of Phoeni:. The authorized Name of the Borrower(s)/ Demand Notice Description of Secured Asset
mentioned date whereby, Bank had invoked the pledge and provided 7 days’ tme o the officer of Phaenix shall not b responsibie in any way for any thind-party claima/nights/due. 20. The parficutars specifidin thee- Guarantor(s) / Name of the Branch| Date & Amount (Immovable Property)
: o AR =) pre e e A faiii x aLclion notos publkshed in the rewspaper have been stated o the best of e nformasion of e Authorsad Officar, howaver, 1 : 21-08-2026 :
Borrower to repay the entire outstanding dues in the below accounts, failing which. Bank she Authorised Officer shall not be responsiblefable for any ermor, misstatement or omission, 21, In the event, the e-auchion . | Branch : WARANGAL -Uo- All That The A.C.C Sheet Roof House Bearing H.No.2-
would be atliberty to-sell the pledged securities withoutissuing further notice inthis regard. schaduled herenabove fails for any reasan whatsoever, Phoan has the right b sel the sacured asset by any ofher mathods LOAN No.: SEWRNGL0468518/ and Amount | 65/1 With In Sy No. 15/L ,To An Admeasuring Total Extent
The Bormowers have neglected and faled ko make dus repayments, therefore, Bank in unerthe provisions of Rule B[5) ofthe Security interest(Enforcement) Rules, 2002 and SARFAES| Act, 2002, 600000037437 Rs.12,29,991 | 35249 Sq.Yards, Or 294.72 Sq Meters,A.C.C Roof Plinth
exercise of its nghts under the loan agreement as a pledges has decided to sell/ dispoze of Sdi- Authorised Officer, Phoenix ARG Limited BORROWER_NAME : Area 430.00 Sft,Which Is Situated At Kamaram Revenue
the Securities on o after 16" Dctober 2026 for recovenng the dues owed by the Bormowers o Date: 09.10.2026 (Trustee of Phoenix Trust-FY26-13) Mr/Mrs Medi Kranthikumar Village, Athmakur Mandal ,Hanumakonda Dist, Telangana,
the Bank. The Bormowers ane hereby nolified to reat this a5 a notice of sale in compliance of Co-borrowers: North By : House Of Kamalakar Reddy, South By : Gp C.C
section 176 of the Indian Confract Act. 1872, The Borrowers are, also, nobified that, if at any Mr/Mrs Gonela Renuka Road, East By : Gp C.C Road, West By : House Of Kandi
time, the value of the pledged secunfies falls further due 1o volatiity in the stock marke! 1o Subash Reddy.
create further deficiency in the margin requirement then Bank shall at is discretion sell the
pladged sacurity within ane (1) casandar day, without any further nofice in this regasd. Tha Date: 09-10-2026 Sd/-Authorized Officer,
Borrowesr|s) shall remain liable 1o the Bank for repayment of any remaining oulstanding arn a a a an ™ Place: Warangal Equitas Small Finance Bank Ltd
armount, post adjustment of the proceeds from sale of pledged secunties . = . L
) Oustonding | Date of Your Family Bank. Across India
- oan Accoun ) :
Borrower's Name Amountason| Sale :
Mo. Number Tih Oct. 2026 | Notice Asset Recovery Management Branch, P?ong : 040-23755686/ 23745686 &U_'[H Uhﬂ AUTH UM |NVESTMENT & |N FRASTRU CTU RE LlMlTED
Ground floor, Plot No. 50, Srinagar Colony, Road No. 3,  |E-Mail _: hyd.arm@ktkbank.com - . - - -
T T oOnO0TOOMOATE VANKATALAPATT MR B0 B (0102008 Baniara Hil ; Hvdera d, 500073 ' ’ Website : www.karnatakabank.bank.in Regllstered Office: 707, Raheja Centre, Free Press Journal Roa.d,.Nanman Point,
L Lo Cd ) - anjara Hills, Ryderabad - - CIN "185110KA1924PLC001128 Mumbai-400 021. Ph.: (022) 6747 2117 Fax: (022) 6747 2118 E-mail: info@authum.com
2 | MRCCOON0ETT | SAURAY KUMAR GOHAIN 3.975.07|07-10-2026 : : : . .
3000000001937 KOPPURAVRL ATNASH | 1.750 500610202 ALE NOTICE OF IMMOVABLE PROPERTIE e L T
4 |XOCOUCCOOOMGE2| VICHARAPU KALYANI 6.416.10108-10-2026 Efgzgﬂ:’I;‘yslﬁlzr':gmtf%g;:z:;L’J:{E:‘;zs:gff:m‘é?g)eL‘f'g*eiﬁfl‘t‘;'fr'ft:::’s': fE“:fgri‘;‘::::t‘)‘;‘l‘]‘l’:s°;§(‘)';a“°‘a'Assets and Enforcement | | pg)/2018-19/ 203, DBR.No. BP. BC. 45/21.04. 048/2018-19 dated June 7, 2019 on Prudential Framework for Resolution of Stressed
3 [RRRRRXAAXARO06 Eﬁf&ﬂfﬁﬂ? VENKATA 33,680.7T (05-10-2026 Notice is here by given to public in general and in particular to Borrower (s) and Guarantor (s) that the below described immovable property ﬁ\/lsasrecz:]s,zgez%rzd; ré’;';ﬁ?}g:aesnl:grr:énﬁ]g otlrj]g (;];Jlrgilr?]g:tt?g t,\r/l aanrgfhe ?itgoBZt?s;Teds;ht?ySVSae;lzlf :esslglmugosnaf?zieg Sgi:;]ec?):ireerzotlgiir: (;2
mortgaged /charged to the secured Creditor, the Possession of which has been taken by the Authorised Officer of Karnataka Bank Ltd, will be sold Reliance bomm,ercial Finance Limited (Hereinafter referred to as “RCFL’) and whereas all the rights and liabilities pertaining to the I<;an
6 [XERAAKOOC1450| CHIGURUPATI VIJAY KUMAR | 11,48 566,00 |06-10-2026 on “As is Where is“, “As is What is” and “Whatever there is” on 16.11.2026 for recovery of dues to the Karnataka Bank Ltd, from following
| = - Borrowers/Guarantors/Co-Obligants account (s) of the Borrower has/have also been transferred to RCFL.
7_300KXKI0C0CKT946] CHIRANJI LAL AGARWAL 19,39.419.6607-10-2026 — — Sale of Immovable property mortgaged to Authum Investment & Infrastructure Limited (“AllL") (Resulting Company pursuant the
B [RXEOO0O0054T | RALA RAJESWARI ANANTHAPALLI 1,787.00106-10-2026 Karnataka Bank Limited, Serilingampally - Madhapur Branch demerger of lending business from Reliance Commercial Finance Limited (‘RCFL”) to AlIL vide NCLT order dated 10.05.2024) having
9 | O0OCOCO0DIBS4 T | VIJAYA KUMAR M 9,052 4B |07-10-2026 (Phone: 040-23119777, 9963411180 (BM), 9963411191 (ABM)) Corporate Officg: The Ruby 11th Floor, North-West wing, Plot No.29, Senapati Bapat Marg, Dadar(west), Mumbai- 400028
10 [ O00000000aRT? BDDAI'-"MI".“IJ#.‘M LAKSHMI 9 GRR B4 Cf 1EI EI]E'E} TSTNOTTN T — Mort G fors. Dafs oFP - T Detalls ofS TDebE: {TTWr. Naresh and Branch Office at: Authum. Investment & Infrastructurﬁ Limited, R.S.S. Towers, D. No. 40-25-80/1, 1st & 2ndllj'loqr, Kurra
: (1) SI.No.1: Name ress of Borrowers/Mortgagors/Guarantors, Date of Possession and Details of Secured Debt: .(1) Mr. Nares Satyanarayana Street, Gayatri Nagar, Patamata Lanka, Vijayawada, Andhra Pradesh — 520010. under the Securitizations and
12 | HO000O000E28a | MUSTI VEERABHADRAMMA 7 52583 107-10-2026 West Marredpally, New SBH Colony, Secunderabad — 500 026 being borrowers/guarantors/Co-obligants. Date of Physical Possession: (‘A0”) of Authum Investment & Infrastructure Limited had taken the possession of the following property/ies pursuant to the notice
13 | OOEONOEETI ROUTHL THANOOUA 2.43.191 73 |06-10-2028 23/01/2024_ Details of Secured Debt: R.S.2I,67,65,705.77 (RuPeeS two crores sixty seven lakhs sixty five thousand seven hundred issued U/S 13(2) of the”Act in the fpllowing loan accounts/prospect nos. with al right to sell the same op “AS IS WHERE IS BA$|S &
: : e five and paisa seventy seven only) along with interest from 05.02.2025 plus costs under Term Loan A/c No.7367001600020901 AS IS WHAT IS BASIS” for realization of Authum Investment & Infrastructure Limited dues, The Sale will be done by the undersigned
14 [XXXKXXANXA3008| GORLI L ARUNA KUMARI #93,077.82 {07-10-2028 through e-auction platform provided at the website:www.bankeauctions.com
s = DESCRIPTION OF THE IMMOVABLE PROPERTY g P P -WWW. -com.
15 | 0CKXXXO0ONITE6 | PERUMALLA SURESH &,19.804 00}06-10-20245 , : , 5 S)/ D d Notice Date And | Date of Phvsical R Price |
- - VIJAYA LAKSHMI = 12431 00 106-10-2028 Allthat partand parcel of land, Plot No.12 and 13 Partin Survey No.243 admeasuring 332 sq. yards or 277.55 sq. meters situated at Bank Colony, orrower(S) emand Notice Date An ate of Fhysica eserve Frice
16 [KXXXXXNAXX5529] K VIJAYA LAKSHM 2,12,431.00106-10-20) Ramakrishnapuram within the limits of GHMC Malkajgiri Circle, Malkajgiri Mandal, Medchal Malkajgiri District along with house bearing Municipal Co-Borrower(S) /Guarantor(S) Amount Possession EarrBest M%ney
1T [OOO00COO0001981 | EOMMISETT SMARAMAKRISHMA | - 5,09 378 60 |06-10-2026 No.32-70/4/C (old No.32-58/4/12) with built up area of 1480 sq. feet constructed thereon belonging to Mr. Naresh Vallal bounded by North: 25 ft TN Ve 203 & Do 2005 - 2959025300/
- T 4 AN Wide Road, South: Neighbour's House on Plot No.18 & 17 Part, East: 25 ft Wide Road, West: Neighbour's House on Plot No.13 Part. Latitude and oan 0. rd May ec s. 29,02,000/-
18 | ORXXXAXNBS03] GV RAMANAIAH 15,50, 15.20{06-10-2028)) | ' " 7 a7ase7 78.533607 : RHAHVIJ000072871 Rs.2568,529-- (Rupees | Total Outstanding | (Rupees Twenty-
19 (3OO0 307 [ MITIN VIJAY  SATWANI 10.03,822 29106-10-2026 e . , Branch - Vijayawada Twenty-Five Lakh Sixty-Eight as on 29 July 2026 Five Lakhs & Two
(The authorised officer is having physical possession of the property) * y
i . Y o oI bk Reserve Price: Rs. 1,80,00,000.00(Rupees one crore eighty lakhs only) (Inclusive of TDS) H. No: 2-46 Chinalingayapalem Gramam, Twenty-Nine Only) Sevén I:akh Thirty Earnest Money
21 | OOURRKIOK 2658 | ANNAIRAM NEERAJANRUPAMA | 1,35,125.96 06-10-2026 Earnest Money Deposit: Rs. 18,00,000.00(Rupees eighteen lakhs only) Kakumanu Mandalam Vallur Guntur - 522124 as on 28-04-2021. Thousand. Four Deposit (EMD) :
YRR T B AT AR 414 1 2.Mr. Murakonda Venkatappa Rao Bid Incremental : Rs. 25,000/ A Fi 3
EE. Ei'iﬁ.fij Hjéh SIZJMHL.“ “_Ef':h'l,..h-,.mmf'tq”., ...... 1 : N.Eq-zug:g 2“23323& (2) SI.No.1: Name & Address of Borrowers/Mortgagors/Guarantors, Date of Possession and Details of Secured Debt: (1) Mrs. Deepa Old Door No.4-7, New Door No. 533-1, Chinna (Rupees Twenty- Five Hundéﬁ%:g:) Fifty R%ﬁésﬂé?g]osl él}:t;f;:;.es
23 | XOXXXXX00(2880] VUDOAGRI VENKATESWARARAD | 2.22,776.2407-10-2028 Agarwal W/o Mr. Vikesh Kumar Agarwal, residing at Plot No.B/44, Sri Sadguru Nilayam, Ground Floor, Raghavendra Colony Road No.1, Yapalem Villege And Gramapanchat Kakumanu Thousand Only) One Thousand Only)
24 | O0O00O0O2306| ROUTHU YEDUKONDALA 3,19.951.92 |07-10-2028 Jedimetla, Secunderabad, Hyderabad 500067 (2) Mr G Dheeraj Kumar, S/o Mr G Surya Kumar residing at House No.720, Sardar Bazar, Mandal Guntur-522124.
VENKATA RAMA RAD Bolarum, Hyderabad — 500 010 being borrowers/guarantors/Co-obligants. Date of Physical Possession: 28.01.2026 Details of Secured 3. Mrs. Murakonda Sowjanya
26 | 000000000153 GUNTUPALLI VENUGORAL 20.15.251 63 106-10-2026 Debt: Rs.1,92,31,516.06 (Rupee One Crore Ninety Two Lakh Thirty One Thousand Five Hundred Sixteen and Paisa Six Only) along 4. Mrs. Murakonda Sowjanya
— - with future interest from 13.11.2022 plus costs under Term Loan Alc No.7367001600023401 | Description Of The Immovable Property/ Secured Asset : All that Piece and parcel of the Property : ITEM NO.1: Guntur district,
26 | OXXUKANXENNEI1Z] BOLLL HEMA LAKSHMI 15,87, 720.41 |06-10-2026 s : Narasa rao pet Revenue Division, kakumanu sub-division,valluru sivaru, Chinalingayapalem Village & Gramapanchayath, Demarcation
27 000000000459 | ULLAKULA RAVI KUMAR 178 101 B2 [06-10-2026 DESCRIPTION OF THE IMMOVABLE PROPERTY No. 533-1, Door No. 4-7, Old tiled House, After demolition of the same, remaining property is conveyed to the vendor in An Extent of
B8 | 3504 | ADDANKI MAMATHA | 761 60106-10-2008 All that part and parcel of Residential Property measuring 305 sq.yds, situated at Gun Bazar, Secunderabad Cantonment, Telangana State along 163.1 Sg-Yards or 136.36 Sg-Mts Vacated land, Bounded by, NORTH - Boundary of one foot sullage water adjacentto the house wall
<h | X ek AN W : f-10-2028 with dilapidated building (GF) measuring 1414.94sq.ft, bearing H No. 1-18-44 (Old No.41), constructed thereon belonging to Mrs. Deepa Agarwal of saranu Jaganmaohan rao SOUTH - R & B Road, EAST - Joint line of 2nd item, WEST- Property of Mudraboyina Thirupathaiah.
B | X 2056 | AMANMIKA MEENA, 2 019,005 B8 (06-10-2028 bounded by: North: H.No. 1-18-42, South: H.No. 1-18-4 (old) H.No 1-18-43 (New), East: Lane, West: Lane ITEM NO. 2. : Guntur district, Narasa rao pet Revenue Division, kakumanu sub-division,valluru sivaru, Chinalingayapalem Village &
. EMA Y ' A1 The Authorised Officeris having Phvsical P ion ofthe Propert Gramapanchayath, Demarcation No.533-1, Door No.4-7, Old tiled House, After demolition of the same, remaining property is conveyed
30 POXXAAXX!4450] HEMA VENKATE SH BEZAWADA 16,131.00 [ﬁ'*'_"_'r] EME? (TheAuthorised Officer S fiaving . ysical Possession ofthe Property) o . to the vendor in An Extent of 21.1 Sg-Yards, Bounded by, NORTH - Boundary of one-foot sullage water adjacentto the house wall of
37 [RXARRXOOSATE | MALLEL KANAKALAKSHMI 9,88.151.17 [06-10-2026 Reserve Price: Rs.1,58,00,000.00 (Rupees one crore fifty eight lakhs only)(Inclusive of TDS). saranu Jaganmaohan rao SOUTH - R & B Road, EAST - Property of Makineni Seetharamanjaneyulu, WEST - Property of 1st ltem
30 | OO0 2200 | SEELAM SATYAVANI .48 442 45 |06-10-2026 Earnest Money Deposit: Rs. 15,80,000.00 (Rupees fifteen lakhs eighty thousand only) Loan A/C No. T 3rd Oct 2024 & 21st Nov 25 Rs. 20,82,5001-
7 P VITHA BHI 11 E74 T . - RHAHVIJ130025357 Rs. 21,35,128/- (Rupees Total Outstanding (Rupees Twenty Lakh
s | DN GRS TRV DA DO EL (A — : DF i U ED?E Karnataka Bank Limited, Srikakulam Branch Branch: Vijayawada Twenty-One Lakhs Thirty-Five | as on 20 July 2026 Eighty-Two & Five
B [00000000EE21 | MUDADLA KRISHNA MURTHY 71.638.3007-10-2026 [PH: 9440188750 (BM) and (9440186750 (ABM)] 1. Panchala Vijaya Lakshmi Thousand One Hundred and Rs 28,03,311/- Hundred Only)
5 17-90-2078 - o 2. Panchala Venkata Surya Chandra Mohan Twenty-Eight Only) as on -Ei
53 m:a:_xxmm?ua SUTIA SAIKITAN 1'54'?2_5'” "“-f 10-2026 (3) SI.No.1: Name & Address of Borrowers/Mortgagors/Guarantors, Date of Possession and Details of Secured Debt: (1) Mr. D.no. 30-5-23, Koka Chua%pathi Rao Street, " y3ol%9.2024)_l) (Rf;ﬁf ilmf;_t%/hi%ht DeEg;'i}e?ItEI\hlllllg;‘?yRs
3o [HO000C0000NETE| SALASI SIVA KUMAR 94947320 |06-10-2026 Chandrunaidu Allu alias Chandraiah Allu, S/o Late Parinaidu and 2) Mrs. Allu Ramanamma, W/o of Mr.Chandrunaidu Allu alias Durga Agraharam, Vijayawada. A.P — 520002 Bid Incremental : Rs. Thousand Three 210.000/- (Rup'ees.
T | X000C00000AN29| GARIMELLA SAMBASIARAD | 1812 37R.7006-10-2026 Chandraiah Allu both are addressed at D. No.14-184, S.No.44, 4th Ward, Vadama Village, Near Jabili Hotel, Vadama Main Road, Palakonda 25,000/- (Rupees Twenty-Five | Hundred and Eleven fwo’ Lakhs & Ten
38 | OOOUOOOBER | LOKESH KUMAR KOMIETI 4 60.408.1907-10-2026 Mandalam, Srikukalam ~ 532440 being borrowers/guarantors/Co-obligants. Date of Constructive Possession: 02.09.2022 Details of 1 ] Thousand only) | Only) Thousand Only)
2 = e g Secured Debt: Rs. 23,66,349.94 [Rupees twenty three lakhs sixty six thousand three hundred forty nine and paisa ninety four only] Description Of The Immovable Property/ Secured Asset : An undivided share of an extent of 29.428 Sq.Yds or 24.605 Sq.Mts
;E miiixlﬂ‘*ggg SEET;‘[J”“ *[‘_;”*-'“'T:”L“;?;'I . “-:“-:3‘ :1'2 b7 15 Egjg under TLA/c No. 7507001600001301 plus interest from 25.09.2026 plus costs constructed in total extent of 117.716 Sq. Yds which undivided share out of 206.0 Sq.Yds or 172.24 Sq.Mts in which group housing
e AAI NS ARL VENKATA SLBEAIAS 0487 - 10-200 « i 11 i i
o e T T i DESCRIPTION OF THE IMMOVABLE PROPERTY 0 Sh 100 Sq common res 1000 St cf prking slrg il e i amatbs n LS o 11 Pt & ne o
: e ; = e T 1)Allthat part and parcel of residential property admeasuring 200 sq. yards bearing Door. No. 14-184, S.No. 44, 4th Ward, Vadama Village, Near No. 3-25 situated in Tadigadapa village, Penamaluru Mandal within the limits of S.R.O Patamata of Krishna Dist., being bounded by:
4 | XXXNHIHEANZE91| M GOUSE MOHADDIN 1,20.987 82 |06-10-2026 Jabili Hotel, Palakonda, Nagara Panchayat and Mandal, Srikakulam District belonging to Mr. Chandrunaidu Allu alias Chandraiah Allu, bounded SCHEDULE: “A” (Land boundaries)East : Plot No. 7 belongs to Yadlapati Sridevi, South : Property Shaik Ibrahim , West : Property
AT | 000000 523 KOTHAKOONA NIRMALS, 247 420 B3106-10-2026 by: North: 10 Feet Wide Road, South: Vacant Site belongs to Vendor, East: Site belongs to Ramakrishna Master and West:Vacant Site belongs to of Shaik Majanbi , North : 24.0” ft wide Road.
i [O000000000ER T4 | MANDAYA BHASKARA RAD 4 B8,050.29 |07-10-2026 Vendor. 5 Date Of Inspection : EMD Last Date : Date/ Time of E-Auction
45 [ooooooooon34a| CHEEPURLPALLL YV VY 3.70.090.51 |06-10-2028 Reserve Price: Rs. 48,00,000.00(Rupees forty eight lakhs only) (Including TDS). 04th Nov 2026 11:00 - 15:00 19th Nov 2026 till 5:00 PM 20th Nov 2026 11:00 - 13:00
' S;HTT."-.HHE-‘;-"’HM'- S B ) Earnest Money Deposit: Rs. 4,80,000.00(Rupees four lakhs eighty thousand only) | Mode Of Payment: All payment shall be made by Demand Draft in favour of “Authum Investment & Infrastructure Limited” payable at
- - , , o " , , , , , HYDERABAD or through RTGS/NEFT. The accounts details are as follows: a) Name of the account: Authum Investment & Infrastructure
JE | a00OE0OON T EI | KUDERL CHARLM SAI 2 16.520.42 |06-10-2028 ;I;\he borrovger s/ rtr;ortgagor s attention is invited to the provisions of Sub-section (8) of Section 13 of the Act, in respect of time available to redeem Limited - CHD Alc, b) Name of the Bank: HDFC Bank Ltd, c) Account No: 99999917071983, d) IFSC Code: HDFC0001119
RAMPRASAD © SECUrEa asset). _ _ TERMS & CONDITIONS OF ONLINE E- AUCTION SALE:-
47 OO0 TR0 T | M GOWTHAMI 311 26351 [06-10-2028 (B-r:rlfov'\‘,l:#éea?-::ﬂ)gso serve as Notice under Sub Rule (6) of Rule (8) of Security Interest Enforcement Rules-2002 to the 1. The Property. is being soId_ on AS IS WHERE IS, WHATEVER THERE & WITHOUT RECOURSE BASIS’. As such sale is
48 | RO000U000ITA51 | AVVART SRIDHARA 231 STE00[ET0Z0EE|| | o) e ot sale. olease referfo ink i Karmataka Bank's Website e.wwwkarmatakabankbank.in under th without any kind of warranties & indemnities. | _ . .
NARASIMHULL or getalled terms anc conditions of sale, please reter o link in Rarnataka Bank's Yebsile le., www.karnatakabank.bank.In under the 2. For details, help, procedure and online bidding on e-auction prospective bidders may contact the Service Provider M/S C1
b L — . — head “mortgaged assets for sale. , o , India Pvt Ltd, Plot No- 68, 3rd floor Sector 44 Gurgaon Haryana -122003 (Contact no. 7291981124,25,26) Support Email
50 | X000M00OKEZTO| VENU POTLURI 219,980 B2 |06-10-2026 ?AgUg:gtSﬂLhes'gﬁg(ggg g;dsiefgfdfgggdcgos[ig‘iztggt”t‘grnr‘:g‘:nﬁag/'tfg;?S;?nEEM:FgOF;V(tT;tTa? tglroggmi fvgfgj';emgzaéﬁr'g;bai:a; -;%rx 3. For further details and queries, contact Authorized Officer: Mr. Kodanda Ramulu - (Mob: 9052003980) & Sai Uttej (Mob:
P = - u Wi ni | ni -auctl Ively L . 9030550460
51 | XXXKAXXXXX0913| KASBA ABDUL AZEEZ 4224554 |07-10-20281) ¥ EVART PVT LTD, 7-1-28/1/A11, PARK AVENUE 1, AMEERPET, Secunderabad Telangana 500016. Website at www.auctionbazaar.com. 30550460) , — ,
Eo | OOOOOCUOD5 13| GANESHNA PANDITHA PAVANI | 2 51 760 82 106-10-2028 , 3 e X ¢ 4, This publication is also 30 (Thirty) days’ notice to the Borrower / Mortgagor / Guarantors of the above said loan
d A & =10 contact mobile.No’s 9603716999, 9581498999, 8370969696 Email-ID:- contact@auctionbazaar.com, support@auctionbazaar.com. account pursuant to rule 8(6) of Security Interest (Enforcement) Rules 2002, about holding of auction sale on the
DATE : 09.10.2026 | PLACE : ANDHRA PRADESH Sdi- HDFC BANK LTD. Date: 08.10.2026 Sd/-Authorised officer above-mentioned date / place.
Place: Hyderabad Karnataka Bank Ltd PLEASE REFER THE WEBSITE FOR DETAILED TERMS AND CONDITIONS (Use Code: 242547 & 242550 and see the NIT
Document) (https://www.bankeauctions.com)
Place: Vijayawada / Date : 09.10.2026 SD/-,Authorized Officer
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